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Permission for operating cable, star TV,
in sector VII and VHI in RK. Puram,
New Delhi

4314, SHRI RAM DEO BHANDARI:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government are aware that
commercial Star T.V. and Cable T.V.s
are functioning at present in Sectors VII
and VIII in RX. Puram, New Delhi;

(b) whether the operators have taken
any permission to function this system in
Government quarters;

(¢c) whether any survey has been con-
ducted by Government in this regard; if
0, what are the details thereof; and

(dy what action has been taken by Gov-
ernment against those who are running
such business in Government quarters?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIT GIRIJTA
VYAS): (a) Cable T.V was reported to
be functioning from  two Government
quarters, one each in Sector VII and Sec-
tor VIII, R, K, Puram, New Delhi, and
connections bad been taken to other quar-
ters,

by Ny permission had been taken from
the Central Public Works Department for
this purpose.

(¢} No survey was conducted.

(d) The concerned allottees were direc-
ted to demolish the unauthorised installa-
tions of dish antenna.

Resentmeny ammong the villagers over the
threatened loss of fertile land

4315. SHRI B. K. HARIPRASAD:
Will the Minister of POWER be pleased
to state:

(a) whether Government are aware of
the serious concern  and  resentment
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amongst the local residents/villagers over
the threatened loss of fertile Tand for pie
pavav power rroject in Gujarat as re-
ported in the “Economic Times” of the
Sth October. 1992; and

(b) whether Government would ensure
protection of the interest of local far-

mers and fishermen and safeguard their
welfare?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAIl): (a) The State Govern-
ment has informed that they are aware
of the problem in this regard.

(b) Adequate compensation would be
given by the Government of Gujarat fo

land-losers under the Land Acquisition
Act,

Allocation for rurgl electrification

4316. SHRI INDER KUMAR GUIJ-
RAL: Will the Minister of POWER be
pleased to state the amount allocated for
rural electrification for the year 1992-93
and  1993.047

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): An amount of Rs. 761.72
crores (including State Plan) has beep
allocated for rural electrification  work
for the year 1992-93. The Annual Plan
for rural electrification for the year 1993.
94 is yet to be finalised.
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